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Illegal    mining    in North    Cachhar 
District in Assam 

7226. SHRI BHADRESWARi GO-HAIN; 
Will the Minister of MINES be pleased to 
state: 

(a) whether Government are aware 
about the large scale illegal min 
ing in the North Cachhar district of 
Assam; ; 

(b) whether Government propose to take 
immediate necessary steps to stop illegal  
mining there; 

(c) whether Government have issued any 
mining lease to any party in the last two 
years; and 

(d) if so, what are their names? 

THE MINISTER. OF STATE OF 
THE MINISTRY OF MINES (SHRI 
BALRAM SINGH YADAV): (a) No, 
Sir.  

(b) Does not arise. 

(c) Yes, Sir. 

(d) (i) The Assam Industrial De 
velopment  Corporation Ltd. 

(ii) The Assam Mineral Development 
Corporation Ltd. 

(iii)) The Umrangso Cements Ltd. 

PSUs under the   Ministry of Steel without 

CMD|MD 

7227. SHRI GHUFRAN AZAM: Will the 
Minister of STEEL be pleased to State: 

(a) the names of Companies/PSUs under 
the adminstrative jurisdiction of his Ministry 
which are working without a full time 
CMD/MD; 

(b) whether Government have not taken 
proper steps to fill up the vac-cant posts; 

(c) if so, the details thereof? 


